9 WiitUn Answers

THE PRIME MINISTER AND MI-
NISTER OF HOME AFFAIRS (SHRIMATI
INDIRA GANDHI) : (a)

Except for an occasional display of pro-Mao
posters, there has been no increase in the
Naxalite activities in Srinagar valley.

(b) and (c¢) No, Sir.
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OBTAINING OF INDIAN SANSKRIT
BOOKS, PAINTINGS ETC. INDIA
OFFICB LIBRARY, LONDON

*47. SHRI SUNDAR  SINGH
BHANDARI :
SHRI N. K. SHEJWALKAR :
SHRI MAN SINGH VARMA :
SHRI PREM MANOHAR :
SHRI J. P. YADAV :
SHRI LAL K. ADVANI :

[RAJYA SABHA ]

to Qjustions 40

SHRI JAGDISH PRASAD
MATHUR : DR. BHAI
MAHAVIR :

Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

(a) the steps that have so far been taken
by Government to obtain ancient Indian
Sanskrit books, paintings and other articles of
archaeological importance from the India
Office Library, London; and

(b) the details of the results achieved so
far and further steps proposed to be taken by
the Government in this retard ?]
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tITHE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND YOUTH
SERVICES (SHRI A. K. KJSKU) : (a) and
(b) Efforts have been continuously made by
the Government of India with the Government
of U. K. for acquiring the contents of India
Office Library, London. A draft Agreement
for arbitration is under discussion with that
Government. ]

ABOLITION OF PRIVY PURSES AND
PRIVILEGES OF FORMER RULERS

8. FRI N. G. QRAY =

SHRI BANKA BEHARY
DAS:

SHRI MULKA GOVINDA
REDDY:

SHRI RAJNARAIN:

Will the PRIME MINISTER be rpleased to
state :

(a) whether Government have reached an
accord with the former rulers with regard to
ex-gratia payment in lieu of the abolition of
their privy purses and privileges :

F[ ] English translation.



